NATIONAL CORIPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 15-12-264%.
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ORDER

PCS for Petitioner is present. He is directed to file affidavit for. jusi'iifying
reasons for restoration. Besides, he has to file one more affidavit that
Company would file all necessary documents within 30 days from the date

of restoration. List it for compliance on 24.01.2018. e
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